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16.5% DECLINE DURING APRIL-NOV

Private jet demand
leaves Covid highs

MIHIR MISHRA
New Delhi, December 30

AS THE COVID-19 pandemic
wanes,India’s rich and famous
are leaving the confines of pri-
vate planesand opting for com-
mercial flights, leading to a
decline in the demand for pri-
vatejets.

According to data compiled
bythe government-owned Air-
ports Authority of India, the
movement of private jets and
helicopters showed a 16.5%
dip during April-November this
year as compared to the same
period last year.

In contrast, the movement
of such aircraft had registered
48.4% growth in April-Novem-
berlastyear,as compared to the
same period in 2020.

In absolute numbers, air-
portsacross the countrylogged
178,860 general aviation air-
craft movements in April-
November 2019.

In April-November 2020,
the first year of the pandemic,
despite travel beginning onlyin
the second half of theyearafter
lockdowns and other restric-
tions were lifted, there were
128,180 such movements.
This surged to 190,580 in
April-November 2021, but
decreased to 159,130 in April-
November 2022.While general
aviation movements include
private jets and helicopters, a
takeoff and landing is counted
as two aircraft movements.

As India started to open
domestic flights in May 2020,
after a two-month-long lock-
down, various high net worth
individuals (HNIs) as well as
companies opted for private
jets for travel within the coun-
tryand abroad.Theyalso chose
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to charter flights for holidays
with their families,leading toa
record run for private jet and
helicopter operators.

The shift to private aircraft
helped these HNIs fly in con-
trolled spaces with known peo-
ple and reduce the number of
touchpoints during flights,
thus decreasing the chances of
getting the infection. Accord-
ing to industry data, a passen-
ger travelling by a scheduled
commercial flight has to pass
through at least 280 touch-
points as compared with 40
touchpoints while flying pri-
vatejets.

But thisyear,with the Covid
curve falling, many of these
people returned to flying first
class or business class on com-
mercial airlines.

“During Covid, there was a
lot of panicand HNIs as well as
corporate houses moved to
chartered flights to fly with
people they know. With nor-
malcy returning, in terms of
flight network of airlines,
increase in number of vacci-

nated individuals and the pan-
demic reaching an endemic
stage,these HNIsand corporate
houses have moved to com-
mercial flights,” said Santosh
Sharma,founder of bookmyjet,
an online booking portal for
business jets. Sharma said
many of these HNIs were indi-
vidualswhohad neverflownin
private jets till Covid.

Post-pandemic, after regu-
lating the number of flights an
airline can operate,the govern-
ment opened up the domestic
sector in October last year,and
allowed regular international
flights from March this year.

While the business jet
industry is struggling to sus-
tain the Covid momentum,
scheduled airlines in India saw
arecord number of passengers
inthe currentyear,despite high
airfares, hotel tariffs and infla-
tion. India registered the high-
est-ever domestic passenger
numberof435,500inadayon
December 24, breaching the
December 2019 high of
420,000.

Narrow escape for Pant as car
rams into divider near Roorkee

AVANEESH MISHRA
Dehradun, December 30

INDIAN WICKETKEEPER-
BATSMAN Rishabh Pant had a
narrow escape early on Friday
when the Mercedes hewasdri-
ving crashed into a road
divider near Roorkee and
caught fire. Pant, police said,
lost control afterhe apparently
dozed off at the wheel. He suf-
feredinjuriesand isreportedly
out of danger.

After being initially admit-
ted to Saksham, a private hos-
pital in Roorkee, the 25-year-
old Pant,whowas on hisway to
his hometown Roorkee from
Delhi, was transferred to Max
Hospital in Dehradun.

He has two cuts on his fore-
head and aligament tearin his
rightknee.He has also hurt his
right wrist, ankle, toe and suf-
fered abrasion injuries on his
back, doctors said.

Dr Ashish Yagnik, Medical
Superintendent of Max, said
that doctors “prima facie” did
not find any seriousinjuries on
the cricketer and he is stable.

“Heisunderevaluationand
a team of doctors is attending
him. Only after some tests, we
can tell more. As of now, he is
stableand thereisnot muchto

Charred remains of Rishabh Pant's car after the acmdent on
the Delhi-Dehradun highway, near Roorkee on Friday PTI

worryabout.The team
of doctors is talking to
him and based on
what he is telling us
about the injuries, he
is getting evaluated.
Prima facie we did not
find any serious
injuries. Orthopaedic
and plastic surgeon
doctors are attending to him,”
said Yagnik.

Later in the day, Board of
Control for Cricket in India
(BCCI) honorary secretary Jay
Shah issued a statement that
the BCCI is in constant touch
with Pant’s family while the
medical team is in close con-
tact with doctors currently

Rishabh Pant

treating Pant.

“The Board will see
to it that Rishabh
receives the best possi-
ble medical care and
gets all the support he
needs to come out of
this traumatic
phase...(At) Max Hos-
pital, Dehradun,
(Rishabh) will undergo MRI
scanstoascertain the extent of
his injuries and (to) formulate
his further course of treat-

ment,’ said the board.
Haridwar  SSP  Ajai

Singh said that as per prelimi-

nary information, Pant

dozed off while driving and
lost control.

Air India
unions seek
labour dept
intervention

PRESS TRUST OF INDIA
Mumbai, December 30

AJOINTFORUM of Air India unions on
Friday sought thelabour department’s
“urgent” intervention and initiation
of conciliation proceedings in the
matter of their passage policyand ser-
vice conditions.

On December 24, the forum com-
prising IPG,ACEU,AIEU and AICCA,in
itsdemand notice toAir India manag-
ing director and CEO Campbell Wil-
son,had protested against the changes
intheirservice conditions.Tata Group
took control of the then government-
led carrier in January.

The forum has protested the uni-
lateral changes in the service condi-
tions of their members, terming it a
“violation” of the Industrial Dispute
Actand of various court orders.

The airline’s Airbus fleet pilots’
body Indian Commercial Pilots Asso-
ciationhad earlier soughtinitiation of
similar conciliation proceedings from
the labour commissioner in Delhi.

“Werequestyoutourgentlydirect
Air India to maintain the status quo
and request you to initiate concilia-
tion proceedings urgently,” Air India
Joint Action Forum said in its letter to
deputy chief labour commissioner
and region labour commissioner of
Mumbai.

The forum has sought the labour
department’s urgent intervention to
ensure status quo respect of Air India
passage and medical benefits and
rules,as per the letter.

“...weapprehend that Air India will
alter our service conditions with
respect to passage and medical bene-
fits to the prejudice of thousands of
employees and their families and vio-
late provisions of awards,agreements
and standing orders and regulations,
without following the procedure as
laid down in the Industrial Disputes
Act, and in violation of Section 9A of
the Industrial Disputes Act,” the
forum said.

Autopsy on

@ PM'S MOTHER PASSES AWAY AT 99

PM Narendra Modi carries the mortal remains of his mother, Heeraben, in Gandhinagar on Friday. NRMALHARINDRAN

India exploring options for banks
affected by EU oversight rule

ANUP ROY
December 30

THE RESERVE BANK of India (RBI) is
working on alternate arrangements for
bankswhoselocal operationswill get hit
if Europe’s markets regulatorwithdraws
recognition to Indian central counter-
parties. The RBI and European Securi-
tiesand Markets Authority are clashing
over ESMA’s demand to join the RBI in
overseeing Indian transactions.

The move would give the foreign
regulator “extra-territorial reach,’ the
RBIsaid inits Financial Stability Report
on Thursday. “Such regulations, if
implemented by all jurisdictions, can

create a parallel maze of laws with over-
lapping requirements or restrictions
and showa lack of trust in the capabili-
ties and quality of oversight exercised
by the host regulators.”

The RBI is engaged with ESMA and
other regulators to arrive at a mutually
acceptable arrangement, which recog-

nizes theterritorial independence of the
host regulator, the central bank said.
“Remedial measures by way of possible
alternate arrangements are under
deliberation with the entitieslikely tobe
impacted,’it added.

ESMA has threatened to withdraw
recognition of six Indian clearing
houses, effective May 2023. Following
ESMA, Bank of England also warned of
withdrawing recognition of Clearing
Corp. of India from July 2023. The
stand-off would mean banks such as
BNP Paribas, Deutsche Bank and many
others will need to unwind billions of
rupees of trades or cough up higher cap-
italtotrade in India. — BLOOMBERG

Global investors cool on India's bad

Russians:

1accidental, debt reconstructlon compames

2nd a case of
heart failure

SUJIT BISOYI
Bhubaneswar, December 30

THE AUTOPSIES CON-
DUCTED on the two Russian
tourists who died in Odisha's
Rayagada district last week
cites the nature of death of
Pavel Antov,a Russian sausage
tycoon and regional lawmaker,
as “accidental” while saying
that his roommate Vladimir
Bidenov suffered “cardio respi-
ratory failure”.

On December 24,Pavel, 65,
was found dead on the roof ofa
single-storey structure adja-
cent to the main building of
Hotel Sai International, where
he was staying in Rayagada,
hours after he attended the
cremation of his roommate
Bidenov, 62.According to the
police, Bidenov was found
unconsciousin the hotel room
on December 22 “with a few
empty wine bottles around
him”. Police had quoted cir-
cumstantial evidence to say
that Pavel, upset over the death
of his friend Bidenov, possibly
died by suicide and that he may
have jumped off the terrace.

Baghel Cabinet clears OPS; can’t
return NPS money, says Centre

JAYPRAKASH S NAIDU
Raipur, December 30

AFTERANNOUNCING IN the
Budget this year that Chhat-
tisgarh would revert to the old
pension scheme for state gov-
ernment employees, the Cab-
inet led by Chief Minister
Bhupesh Baghel Friday
decided employees can shift
backto the OPS after deposit-
ing the contribution made by
the state towards the National
Pension System (NPS)and the
dividend earned thereon.

Underthe NPS,a state gov-
ernment employee con-
tributes 10 per cent of her
basic salary plus dearness
allowance, with the state
making a matching contribu-
tion. The money is then
invested in one of the several
pension funds allowed by the
Pension Fund Regulatoryand
Development Authority
(PFRDA).

After the Cabinet meeting
at the CM’s residence on Fri-

financialexp.epapr.in

Central government
officials said there will be
resistance for any such
transfer of funds and there
has been no precedence
of transfer from the NPS
account to account of the
old pension scheme

day, a state government offi-
cial told The Indian Express,
“The decision has been taken
despite the Central govern-
ment's refusal to refund the
amount of NPS to the officers
and employees of the state.”
Under the OPS, state govern-
ment employees will get 50
per cent of their last earned
pay (basic salary plus dearness
allowance) as pension on
retirement.

Central government offi-
cials said there will be resis-
tance for any such transfer of
funds, adding that it is
unlikely to be a smooth

process as there has been no
precedence of transfer of
funds from the NPS account
to account of the old pension
scheme.

The state government
employees will henceforth be
considered as the members of
the Chhattisgarh General
Provident Fund from April 1,
2022.The employee contri-
bution deposited in the NPS
account from November 1,
2004, or after to March 31,
2022, and the dividend
earned thereon, will be
payable to the government
employee under the NPS
rules, the state said.

But the Central govern-
ment and the PFRDA have so
far maintained it would not be
possible to return the money
deposited so far in the pen-
sion funds back to the state
government or its employees.
“There is no provision in the
PFRDA Act or the regulations
through which NPS funds can
be returned to the state,” said

an official,who did not wish to
be named. “This has been
communicated to the state
government,” the official
added.

A state government offi-
cial said, “Employees will be
eligible for the old pension
scheme, only after depositing
the contribution of the state
government and the dividend
earned thereon. For this, the
government employees will
have to select the option of
either continuing under NPS
orreceiving the benefit of the
old pension schemeinanota-
rized affidavit. This option
will be final and irrevocable.”

The share deposited by the
government in the NPS
account from November 1,
2004 to March 31,2022,and
the dividend received thereon
will have to be deposited in
the government's account if
the government employee
opts for the old pension
scheme, the state government
official explained.

PREETI SINGH
& SAIKAT DAS
December 30

INDIAN ASSET RECON-
STRUCTION companies,
which once attracted global
investors on hopes of large fees
in the resolution of soured
loans, are losing lustre as the
bad loan situation improves
and regulatory changes bite.

Datafromanannual report
on banking trends from the
Reserve Bank of Indiareleased
this week showed lenders’sale
of stressed assets to ARCs, as
these companies are known,
has fallen.

Just 3.2% of the gross non-
performing loans were sold to
them in the fiscal year ended
March 31,2022 according to
the RBI,compared to 3.8% two
years earlier and before Covid
struck. It was at 2.2% in the
year to March 2021, but that
waswhen economicand bank-
ing activities were hamstrung

by the pandemic.

Also, financial assets secu-
ritized by ARCs fell sharply
during the same period as the
cost for acquiring stressed
loans rose, the RBI said. With
opportunities to make money
shrinking,interest from global
investors like Blackstone Inc.
and Apollo Global Manage-
ment may be cooling.

“We are not likely to see
more global capital flowing
into ARCs which are at an
inflection point with all the
regulationsand changing mar-

ket regulations,” said Anirud-
dha Sen, partner at Mumbai-
based law firm Trilegal.

The year’s largest transac-
tion where Yes Bank sold $5.9
billion worth of bad loans to
private-equity firm JC Flowers
& Co.Ltd.,isnotreflected in the
RBIreport.

Lured by opportunities in
India’s banking system —
which until a few years ago
boasted of one of the worst
bad-debt ratios among major
economies — foreign investors
including Bain Capital and

Ares SSG, set up shop orbought
ARGCs.

The dire bad loan situation
pushed the federal govern-
ment to announce the setting
up of abad bank in 2021. Lat-
estdataonbadloans showsthe
worst is probably over.

The RBI which is the bank-
ing regulator has also tight-
ened norms for ARCs recently.
It has asked ARCs to obtain a
recovery rating for security
receipts from credit ratersand
disclose the assumptions and
rationale to holders.

“Foreign entities now pre-
fer to invest in specific assets
ratherthan in ARC equity,’said
Hari Hara Mishra, director at
UVARC Ltd. Mishra added the
establishment of a bad bank
has also seen business being
taken away from ARCs. There-
fore, even as foreign institu-
tional investors are putting
more capital into stressed
assets, ARCs are not the bene-
ficiaries. — BLOOMBERG

FORM A- Public Announcement
{Under Regulation & of the Insalvency and Bankrupicy Board of India {nsofvency Resolution
Process for Corporats Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF VISWATMA MERCHANDISE PRIVATE LIMITED

| Name of corporate gebtor
| Date of inzomparaticn of carporate dealor
Authority under which corporate detior is

el i P

| incorparated | regiskensd
4. | Carporate [oenhly Mo ! Limded Liabiliy
Idantification Mo, of corparale debdar
I Addrass of the regisierad aoffice and

(15

6. | Insahvency commeancement dale in
| respect of corporale deblor
7. | Estirrealed cale of clesure al insobancy
| resoluion process
8. | Mame and regstralon numier of the
insolvency prafessional eciing &= inlerim
rasoiution profassiona

professona, as registersd wish the Baard

12.; Addrass ard e-mail o be usad far
comespondence with te mtaim resclution
profassonal

11 Las! date for submission of claims
12.| Classas of creditors, if any, undar clause
() of sub-zaction (5A) of section 21,
azcertamad by tha intarim rasolulion
| professional -
13.| Names of Insolvency Professicnals
ientified b a0 a4 Authortsed
Representatve of creditars n & dass
| (Threa nameas for each dass)
14| (a) Relavant Farms and
(1) Details of authorized represantalives
arg available al

principel office (i any) of corporale dabaar |

g [ Adkess ard e-mnall ol e inheEnm resolulian I

RELEVANT PARTICULARS

VISWATMA MERCHANDIZE PRIVATE LIMITEDR

| 10ih Howamber, 2010
ROC - Kolkata

| U403WBE2010FTC 154589

| 553 Jagatiocta, Frishan Make Road PO

- Dhalua, Kolksta, WH - 700152
Z3th Decamber. 2022

[ 27U Jupee, 2023

| Mr. Arun Kumar Gupla,

Regri. Mo. [BEIPAOIP-FO001 22016-201710037
AFA no. ASTHD0ETIORM00E2 310358

SFA vald D 1032023

Ackdress: P-15 Benlinck Stosel, S Fioor

Kbtz - YOO

| _Email;puptsanankumar 00 Eyahoo.com

&ddrass: P-15 Benlinck Streat, 3rd Floor
Kioaia - 700001

Procass Email id:
vigmalramenchandse, Doibgmall Lom

| 12th January, 2053

A

[ NA

| {a) Wik Iink: hittps:bi.povindanfhomaidownkoads

(b) WA

agansd entry Mo, 10,

Diakta and Fiaca:

Mame and Signature of Interim Rescliutian Professioral:

Mg i hesedy grven [ral @e Natonal Company Law Tribunal bas ordened e commendement of a
comparate Insobvency resoluion process of YISWATMA MERCHANDIZE PRIVATE LIMITED on
28.12.2022 vide NCLT arder under C_P. (IBU T2{KBI2022.

Tha craditars of VISWATMAMERCHANDISE PRIVATE LIMITED, e hereby called upon bo submil Feir
clams wilh prood on ar baloee 12,1 2023 10 the indenm resabulion professana ab b addness menboned

The financial creditors shal submit their claims with proaf by electroric means only. All ather creditors
may submi lha claims with proof in persan. by postar by elacironic means.

A lingncal cradiler belonging Lo & clags as shed agars] i antry No. 12, shall indcyle &8 choas of
authanged representaiive from among e three ingobency professonals [sed against enry Ne 13 o
acl &z authorisad reprasendative of e diass n Form CA. - Mol applicable at present.

Bubmission of fafse or mileading proods of claim shall atrec penallies.

&run Kumer Gupla
31122022, Kalkals

NDR VANSHIL WAREHOUSE PARK LLP
Req. Office. NO.21, HEMANTA BASLU SARANI, 3RD FLOOR,
ROOM NO-306, KOLKATA, WEST BENGAL-T00001
LLPIM: AAK-3022
E-Mail: agrsk8@gmail.com
Form No. URC-2

Adverizsement giving nolice about registration under
Part | of Chapter XXI

[Pursuant to section 374(b) of the companies Act, 2013 and rule

4(1) of the companies (Authorised to Register) Rules, 2014]

1. Notice is hereby given that in pursuance of sub-section (2) of
section 366 of the Companies Act, 2013, an application has
been made to the Registrar at The Central Registration

Indian Institute of Corporate Affairs (IICA), Plot

Mo. 6, 7, B, Sector 5, IMT Manesar, District Gurgaon (Haryana),

Pin Code- 122050. that NDR VANSHIL WAREHOUSE PARK

LLP, an LLP a business entity may be registered under Part

| of Chapter XXl of the Companies Act 2013, as a company

Centre (CRC),

limited by shares.

2. The principal objects of the company are as follows:
To establish warehouses, general warehouses, container
freight station, storage rooms, bins, godown and cold
storages, lo carry on the business of warehousemen, stores
custodians and to provide facilities for storage of commodities,
articles, things of all kinds and descrption whatsoever, fo carry
on the business of clearing and forwarding agents, carriers,
transportation and distribution of all kinds of good, article,

things of all kind of description
whatsoever, to undertake the custody and warehousing of
meaerchandise, goods and materials and to provide cold
storage and other special storage facilities,
warehousemen, removers, stores, wharfingers. traders and
merchants of any commodity.

3. A copy of the draft memorandum and articles of association
of the proposed company may be inspected at the office at

HEMANTA BASU SARANI, 3RD FLOOR, ROOM NO-
306, KOLKATA, WEST BENGAL-700001

4, Notice is hereby given that any person objecting to this
application may communicate their objection in writing to
the Registrar at The Central Reg
Institute of Corporate Affairs (lICA), Plot No. 6, 7, 8, Sector
5, IMT Manesar, District Gurgaon (Haryana), Pin Code-
122050., within twenty-one days from the dale of
publication of this notice, with a copy to the company at its

commodities, articles,

NO.21,

registered office.

Dated this 31st day of December 2022

istration Centre (CRC), Indian

1.SUSHIL KUMAR AGRAWAL

to act as

Name(s) of Applicant

2. VANDANA AGRAWAL

Kolkata
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e-Tender Notice

Cning Bid i hovsby imviled by o

for o work wde Womo Mo
PETAEQVGPS & 29922002 Tender ID
M2 IPVD 438809 1
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Samiy, South 24- Farganse
ZTTRORCOISMPE, DL 30 122002

e-Tendering website:- www wbtenders.gov.in

Dept. of this office and office notice board.
Mome no- 211 2NCAPURU Dt- 30/12/2022

Notice Inviting E-Tender
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GOVERNMENT OF WEST BENGAL

Department of Micre, Small & Medivm Enterprises And Textikes
ShilpaSadan, ™ & 8" Fleor,
4, Abanindranath Tagore Sarani, Kolkata- T00 016
Notice
No. 467TUMSMET/V/TL/03/2022 Dated 29/12/2022
The Depastment of MSME & Textiles mvites fresh apllication from the
Micro Tarmerics wio ited consideration fully or partly for land in
Caleutta Leather Complex between 1997 and 2004 but did not get plots
due fov-certain reasons, o gel buill- up space in Caloutta Leather Complex.
Interested Micro - Tannenies may give the information as per Apphication
Formal uploaded i the websiles as mentioned m the folkowing para, if
they ane still willing o the Department ol MSME & Textiles, Government
ol Wisst Beryga] a8 4 Abermehranaath Taggone Sarani (Caneee Street), Kokata
- 00006 by Bl o by peosit 1481 5 poma. of 31012023,
The Application Formal is being uploaded in the following websites
also - a) hitps:/fwhmsmet govinhometender, b) hitps:
www.myenterprisewb.in.e} hitps://www.whseps.com d) hitps://
www kanmadiganta.m, ¢ hitps:wwwwbsidelin
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